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Measures to Combat AIDS
«143. PROF. SOURENDRA
BHATTACHARJEE:
SHRI PRAMOD MAHAJAN: !

Will the Minister of HEALTH AND
FAMILY WELFARE be. pleased to state.

tThe question was actually asked on |  the
floor of the  House by Pramod Mlahajjan.
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(a) whether Government are aware of the
increasing number of AIDS victims;

(b) whether medical experts in India and

abroad have suggested certain measures to
combat the disease;

(c) If so. what are the details thereof; and

(d) what measures nave
been taken in this regard?

recently

THE MINISTER OF HAELTH AND
FAMILY WELFARE (PROF. SHA-
KEELUR REHMAN): (a) to (d) A Statement
is laid on the Table of the Sabha.

Statement

AIDS is caused by Human Immuno
Deficiency Virus (HIV). There is a time lag
of about 8—10 years between the infection
and appearance of clinical manifestations.

2. The first case of AIDS in India was
reporter in May, 1986. As on November,
1990, 57 cases of AIDS have been reported.

3. Surveillance for HIV infection wag
started in October, 1985. As on November,
1990, 4134 persons with HIV. infection were
detected out of 5. 86 lakh persons practising
high risk behaviour screened. HIV infection
does not uniformly acect all sections of the
population. Groups practising high risk
behaviour are more vulnerable to acquire and
transmit the infection. There has been a
progressive increase in the number of HTV
infecte” persons detected. This is partly due to
increase in the number of persons screened
and also due to increase in the infectivity rates
among certain groups  practising high

risk
behaviour.

4. The results of surveillance indi
cate that a severe spread of HD7 in
fection is occuring in Bombay mostly

[RAJYA SABHA |

to Questions 16

through the sexual route. Similar prevent the
disease and non-availabi-is occuring in
Madras. Recently, high rates of infectivity
have been observed among intravenous drug
users in Northern-Eastern India, especially in
Manipur.

5. In the absence of a vaccine to
prevent the disease and non-availabi
lity of drug for treatment, medical
experts have emphasised the need to
implement  preventive  strategies  with
the objective of preventing (j) sexual
transmission, (ii) perinatal  transmis
sion  (transmission from  mother to
foetus), (iii) transmission through blood and
blood products and (iv) transmission via
contaminated needless and other appliances.

6. The following measures have been
undertaken to contain the spread of
HIV infection: —

(i) organising a surveillance system for
determining the prevalence and infectivity
trends in groups practising high risk
behaviour.

(i) ensuring safety of blood Products.

(iii) ensuring safety of blood in a phased
manner by establishment of testing
facilities for screening blood in blood
banks.

(iv) health education.

(v) formulation of guidelines for
hospital infection control.

(v) formulation of guidelines for
hospital infection control.

(vi) strengthening of thirteen regional
hospitals and training of clinicians and
para-medical staff in diagnosis and
management of HIV infected patients.

(vii) formulation of a medium Term
Plan for prevention and control.

7. A short term Action Plan for
undertaking control activities in Maha-
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rashtra and Manipur has been prepared in
consultation ~ with  the World Health
Organisation and funds have been obtained.
Similar short term Action Plans are being
formulated for Tamil Nadu and West Bengal.
Activities that will be implemented in areas
where high infectivity rates 'have been
observed will cover the following areas: —

—information, education and com-,
munication.

—blood safety.
—clinical managements.
—control of

sexually transmitted disease.

—organising effective surveillance.
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to Questions 18
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SHRI VIREN J. SHAH: I don't think he has
understood the question.

SHRI SHAKEELUR
What is your question?
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REHMAN:

MR. CHAIRMAN: His question is very
limited. His question is limited to your
certifying those who indulge in this.
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SHRI PRAMOD MAHAJAN; My
question is regarding the permit system for
prostitutes.

SHRI A. G. KULKARNI: That is not his
question. His questions is different. The
problem is you may not have understood it.
Perphas the Minister will understand it.

SHRI PRAMOD MAHAJAN: Will there
be any permit system for prostitutes? This
is my simple question.
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SHRI A. G. KULKARNI: In this you
cannot give any opinion. You are unable to
give any opinion.

MR. CHAIRMAN: I am not giving any
opinion, i am not competent to give an
immediate opinion.
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MR. CHAIRMAN: Are you thinking of
giving permits for prostitution?

SHRI SHAKEELUR REHMAN: No.
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to Questions 20
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It is a very serious matter and, there-
fore, 1 am asking it.
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SHRI HARMOHAN DHAWAN: 1 am
really concerned about your concern.

DR. BAPU KALDATE; My concern
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to Questions 22

MR. CHAIRMAN: His
about the blood donors.

it examined before the blood trans
fusion?

question was
Will you gel
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Hospital.
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SHRI A. G. KULKARNI: Sir, it s
not proper. (Inferruptions}.
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| the Annexe, where the Members of
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Parliament go, there must be disposable
syringes. That is a simple question with a
simple answer. (In~ terruptions). That is all.

SHRIMATI MARGARET ALVA: Sir,
he was talking about AIDS checking cen'res.

MR. CHAIRMAN-. He asked two
questions, one was about disposable syringes,
the other was about this. About disposable
syringes you know, if for ordinary injection
that syringe has been used elsewhere it can
cause this disease to another person.

I MRTAT TGA ¢ AL, &1 a1 AT
aq1 3 fai faeedt ¥ gwi< e 7 3§ swe
d% WiE § wEr 4T AT wiw g
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MR. CHAIRMAN:
sereening centres?

SHR] SHAKEELUR REHMAN: Ves,
Sir. 3% araifafz ¢ oty fAgfes oo
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Have you got
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SHRI G. G. SWELL: Sur, I am afraid the
Minister is ill-informed and I do not know
with this kind of information, how he is going
to deal with this question. He said there are
only 57 cases of AIDS. I would like to know
whether it is true or not, whether you are
aware or not, that in a small tiny State of
Manipur, where -among the population of
over a million, there are as many as 50, 000
drug mainliners and the conservative estimate
is that more than half of these drug mainliners
are either AIDS patients or AIDS carriers.
You have no arrangement for detoxification.
You have no arrangement for de-addiction.
Now if you do not know, are you going to
make a study of this in Manipur and come
before this House through this report whether
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to Questions 26

what I say is correct or not? First hav<
realistic assessment of the problem then talk.
I do not understand what you talk. Will you
do it?

SHRI SHAKEELUR REHMAN: Sir we
have already sent a team.
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and you can't argue. Shri Raj Mohan
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*Expunged as orderedq by the Chair,
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to Questions 28

SHRI1 DINSEHBHAI TRIVEDI: Sir, I am
telling you from pergonal experience that
these tests are never done. (Interruptions)

SHR1 RAJ MOHAN GANDHI; Sir, before 1
ask my supplementary may I be allowed to say
that we are all deeply satisfied with the new
seating arrangements in the House? My question
to the Minister is in view of the very serious
situation in Manipur and the likelihood that
AIDS will spread all over the north-east. Two
questions. One will the Government ensure a
very tight monitoring and a monthly
announcement of figures of AIDS in Manipur
and the nearby areas of the north-east? And my
second question is about the treatment Of those
who " get AIDS. What are the plans of the
Government to give, especially to the nursing
staff—the world over the nursing staff are
recoiling from the treatment of AIDS—
reassurance training and extra incentives so that
they can take care of the AIDS patients.
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MR. CHAIRMAN: Question No. 144.
(Interruptions)

I have passed on to the next question.

Information about overcharging of prices of
drugs from M/s. Carews Pharmaceuticals

*144. SHRI H. HANUMANTHAPPA:
CHOWDHARY RAM SKWAK: t Will the
Minister of PETROLEUM AND
CHEMICALS be pleased to refer to
the answer to Unstarred Question 2232
given in  the Rajya Sabha on the 27th
August, 1990 and state:

(a) whether it is a fact that his Ministry
have not yet received the information as
required about overcharging of prices of drugs
from M/s. Carews Pharmaceuticals; and

(b) if so, what action has been taken
against the company?

THE MINISTER OF PETROLEUMS,
CHEMICALS AND PARLIAMENTARY
AFFAIRS (SHRI SATYA PRAKASH
MALAVIYA): (a) and (b) Or. receipt of
complaints relating to overcharging of price of
combifiam tablets M/s. Carews
Pharmaceuticals were issued a show Cause
Notice calling inter alia upon them to make
available the details of stock, production etc.
of Combifiam tablets so that the amount
overcharged by them could be determined.
The Company did not furnish the full details
as were asked for. The Company has been
heard and legal opinion has been taken. Now a
final decision will be taken by the Government
shortly.

CHOWDHARY RAM SEWAK: Messrs
Carews Pharmaceuticals have been found
overcharging Rs. 4. 15 per strip of ten tablets
of Combifiam as admitted in reply to Rajya
Sabha Unstarred Question No. 3 on 24th April
1989 after examining all aspects. Then

fThe question was actually asked on the
floor of the House by Chowdhary Ram
Sewak.
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to Questions 30

why has no penal action been taken-under
provision 29 of the Drug Prices Control Orde”
1979 against the company for the last three
years when provision 29 empowers the
Central Government to take penal action in
accordance with the provisions of the
Essential Commodities Act?

SHRI SATYA PRAKASH MALAVIYA:
As 1 have already replied, legal opinion has
been obtained and we are examining the
matter, and as soon as the examination ig
complete, if need be, we will prosecute the
company.
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